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(b) if 8o, the number of such mosques
and imambaras ;

(c) whether it is also a fact that this
is against the rules framed under the Wakf
Act; and

(d) if so the action Government propose
to take in the matter ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. A } M1ID) : (a)No;
not to my knowledge.

(b) to (d). Do not arise.

EFFECTS OF RECESSION ON SMALIL
ScaLe SECTOR

5504. SHRI YOGENDRA SHARMA :
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY AF-
FAIRS be pleased to state :

(a) whether the study team set] up to
examine the cffects of recession on the
small scale [sector has submitted its
report;

) if so, thc main findings thcreof;
and

(c) the decisions taken thercon ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) No,
Sér.

(b) and (c). Do not arisc.

INDUSTRIAL DEVELOPMENT OF
FARAKKA

5505. SHRI S. C. SAMANTA : Wili
the Mimister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state §:

(a) whether Farakka is to be developed
as an industrial area particularly for the
manufacture of road and river transport
vehicles; and

(b) if so, the extent to which it will give
added employment facilities for the dis-
placed persons entering West Bengal ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) The
Central Government have no specific  pro-
posal at present under their consideration
for the industrial development of Farakka.

(b) Does not arise.
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INDUSTRIAL DEYELOPMENT OF
FARAKKA

5506. SHRI S. C. SAMANTA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state :

(a) whether it is a fact that the National
Development Council has been advised
by the Planning Commission not to take
up an industrial area project at Farakka
during the current financial year;

(b) if so, the reasons therefor; and
(c) whether it has been included in the
Fourth Five Year Plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) No,
Sir.

(b) Does not arise.
(c) No, Sir.
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